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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART |
(BRIEF RECORD OF PROCEEDINGS)

FRIDAY, 30™ MARCH 2001/CHAITRA 08, 1923 (SAKA)

No: 52

1. 2.04 PM Questions
Starred Questions ; Starred questions 123 to 126 were asked and
orally replied. Replies to starred questions 121, 122 and 127 to 140
(except Q No 137) were laid on the Table of the House.
Unstarred Questions : Replies to unstarred questions 488 to
545(except 532) were laid on the Table of the House.

2 3.01PM ‘Papers Laid on the Table of House
Dr AK Walia, Minister of Urban Development laid on the Table of the

House a copy of the Report of the Committee set up under the
Chairmanship of Sh. Virendra Prakash (IAS)(Retd) to review the
Structure and working of the Muncipal Corporatlon of Delhi . English
Version was laid only.

3. 3.03PM ~ Special Mentions :
- The following members raised matters under Rule 287 :-

— Sh. Jile Singh Chauhan
—~ Sh. Radhey Shyam Khanna
. Sh. Bhisham Sharma (Chief Minister intervened)
~ Sh. Surender Kumar (Chief Minister intervened)

(Chair announced that the members of BJP legislature Party who were
demonstrating outside in the Assembly premises have been removed
by the police) Special mentions continued.
_- Sh. Ram Singh Netaji (Minister of Health mtervened)

~ Sh. Malaram Gangwal

.~ Sh. Brahm Pal
"= Sh. Roop Chand
3.40 PM (Hon’ble Deputy Speaker — in Chair)

~ Sh. Arvinder Singh Lovely (Chief Minister intervened
- Sh. Motilal Bakolia (Minister of Transport intervened).

4. 3.51 PM ANNOUNCEMENT BY CHAIR : Chair informed the House about the
Decision communicated by the Govt of India on the on the resolution
Passed by the House regarding amendment in the NCT Act for
removing provisions of fixed number of Ministers .




5.

8.

7.

8.

3.53 PM

4.36 PM

5.12PM

5.22 PM

Tea-break.

‘House reassembled.

PRIVATE MEMBERS BUSINESS

Sh. Brahm Pal moved the following resolution :

“ This House resolves that in deference to the feelings of lakhs of
people hailing from Bihar and Eastern UP ; a Bhojpuri-Maithili Academy
be constituted in Delhi”.

The following members participated in the discussion :-

Sh. Mahabal Mishra

Sh. ArvinderSingh Lovely

Sh. Kunwar Karan Singh

Sh. TarwinderSingh Marwah

Sh. Bheesham Sharma

Sh. Shadi Ram

Sh. Deep Chand Bandhu

Sh. Roop Chand

Sh. Subhash Chopra

Sh. Jile Singh Chauhan

Dr Narendra Nath, Minister of Education and Culture replied to the
Discussion. The resolution was put to vote and adopted.

ANNOUNCEMENT BY CHAIR. Chair informed the House about arrest
and release of Sh Naseeb Singh, Sh. Veer Singh and Sh. Matin Ahmed
As per the message received from DCP (East).

Sh. Sahab Singh Chauhan under the provisions of Rule 98(1)
authorised Sh. Bheesham Sharma to move his following resolution :

“ This House recommends that by making suitable amendments in the
guidelines framed for utilisation of MLA Fund, provision be made for
spending money from this fund on developmental activities in the 1071
colonies whose regularisation has been recommended by the
Legislative Assembly”.

The following members participated in the debate :-

Smt Meera Bhardwaj

Sh. Jile Singh Chauhan

Sh. Naseeb Singh

Sh. Tarwinder Singh Marwah

Sh. Mahabal Mishra ~~

Sh. Arvinder Singh Lovely

Sh. Kunwar Karan Singh

Sh. Kanwal Singh

DrAK Walia, Minister of Urban Development replied to the debate and
requested the mover to withdraw the resolution. Sh. Bheesham
Sharma withdrew the resolution with the leave of the House.
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9. 5.49 PM
10. 6.05 PM
- 6.20 PM
12. 6.22 PM
Place : Delhi

Date : 30™ March 2001

(Sh. Motilal Bakolia —in Chair)
Smt Meera Bhardwaj moved the following resolution :

* This House resolves that comprehensive status report in respect of all
the resolutions passed by the Second Legislative Assembly right from
its inception be laid on the Table of the House for the information of
Hon’ble Members”.

The following members participated in the discussion -
Smt Kiran Chaudhary

Sh. Ajay Maken

Smt Shiela Dikshit, Chief Minister replied to the debate.
The resolution was put to vote and adopted.

INTRODUCTION OF BILL

Shri Mahender Singh Saathi, Minister of Finance moved for leave to
introduce ‘The Delhi Luxuries Tax on Commodities Bill, 2001°. On leave
being granted also introduced the Bill.

House adjourned till 2.00 PM on 3rdApril 2001.

S.K. SHARMA
SECRETARY
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